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ERRATUM

ThP Kerala Motor Transport Workers' Payment of Fair- Wages (Amendment} BRl,2022
published as Bill No.142 of Fifteenth Kerala L egislative Assembly,

in Paragragh 1 of the Statement of Objects and Reasons of the Kerala Motor Transport
Workers’ Payment of Fair Wages. (Amendment) Bli, 2022 Published as Bl No. 142 of the
F!fteenth Kerala I.eglslatjve Assembly, for “decislons of .the authonties read “decisions of
the authorltles, to enhance the penalty for non~payment of fair wages from ﬁve hundred

rupees to five thousand rupees and to give power to the lnspector for ﬂlfng complaint
before the Court”
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